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EEN TRIBUNAL,
LHI

BEFORE THE HON’BLE NATIONAL GR
PRINCIPAL BENCH AT NEW DE
O.A. NO. 585/2022

IN THE MATTER OF:

APPLICANT:

Samayak Jain & Ors.

//VERSUS//
RESPONDENT:;

State of Madhya Pradesh & Ors.
REPLY ON BEHALF OF RESPONDENT NO. 2 NVDA

The answering Respondent No. 2 named above, most respectfully
submits as follows:-

- The Applicant has filed the instant original Application in the

nature of pro-bono-publico and has raised its grievances and

concern regarding the protection and conservation of River
Narmada particularly in District Dindori Madhya Pradesh. In the

OA the applicant has sought following directions to be issued by
this Hon’ble Tribunal.

“l1. Legal proceedings against State of Madhya
Pradesh and the local authorities, who release
sewage into Narmada for causing severe pollution and

failing to stop the release of untreated sewage into the
river.

2. To direct the authority to stop pollution of the river
to avoid health hazards in Dindori and Discharge of
untreated effluent of domestic sewage and solid waste
in the river should be restrained permanently.

3. Use of polly carry bags and plastic materials within
100 meters in the vicinity of the river should be
banned.

4. Forest Department should make sure that there is
no cutting of trees on the river banks.
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5. The Municipal Corporations of town constituted
along with river Narmada should carry out an exercise
with regard to encroachments and unauthorized
constructions and no such new permissions for
constructions along the riverbank should be granted.

6. The Respondents be directed, in view of the ground
water levels to submit a comprehensive scheme for
water management in the Narmada Valley both of
surface water in the streams as well as underground
water.

7. No illegal mining of sand and other mineral be
permitted from the river bed.

8. No fishing by illegal means be permitted including
by use of chemicals, electrocution etc.

9. Proper arrangement for cremation along the river
bank of the river Narmada at safe distances must be
ensured.

10. The MPPCB be directed to monitor and submit
action taken reports as well as analysis reports of the
water quality in the river Narmada.

11. Proper steps be taken by the Narmada Valley
Development Authority (NVDA), the EPCO and SEIAA
for protection of the river Narmada which is a sacred
river to all for its conservation and keep it
environmentally clean.

12. The Urban Administration & Development
Department should take stringent action and steps for
controlling and preventing solid waste going into the
river Narmada.

13. The bio-diversity of the local flora and fauna in the
river valley of the river Narmada be preserved.

14. The Department of religious trust and
endowments stop people from conducting any
religious activity within 500 meters of the river.”

5. The Hon’ble Tribunal vide its order dated 14/09/2022 has issued

notices to the respondents and has sought its response pertaining

to the observation of the joint committee report and also in the view

of the contentions made by the applicant in the OA.
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3. The applicant has raised issues no. 6, 11 and 13 pertaining @

to the
Respondent No. 2 Narmada Valley Development Authority and the

issue-wise response of the Respondent No, 2 is as follows:-

> In Response To Issue No. 6, 7 & 13

It is pertinent to mention over here that the main aim of water
shed management is to conserve the soil, plant, and water

resources of a catchment while benefiting humanity.

The water shed management and treatment is a very broad
subject, the State Government of Madhya Pradesh has
undertaken various projects for the water shed management
and treatment area of the Narmada Basin and has achieved
the target pertaining to the direct water body drain in Forest
and Non Forest Areas. The target achieved is 246285 hectares
in the independent water drain area of forest and non-forest

areas the target achieved is 4104604 hectares. Further, in the

submergence area falling within the forest area,
compensatory afforestation was carried out. The affected
forest area is 51007.429 hectares and the compensatory
afforesation is carried out in the area of 102757.649 hectares.

The copy of the details in tabular form is marked and filed
herewith as ANNEXURE R-2/1

During the Namami Devi Narmade and Hariyali Chunri
project on 02/07/2017 at the different locations of the forest
areas in the entire Madhya Pradesh plantations were carried
out in 2309.07 hectares of forest area and 896545 saplings
were planted in the forest areas. The details of the plantation
in tabular form is marked and filed herewith as ANNEXURE
R-2/2

Further, during the year 2023-24 (till date) at Forest Division
Dindori in 101.3 hectares of forest area 50915 saplings were
planted by the Forest Department. The copy of th<.: letter
dated 07/08/2023 is marked and filed herewith as

ANNEXURE R-2/3
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The comprehensive scheme under the Prandhan Mantri

Krashi Sichai Yojana (PMKSY) for the purpose of water shed
management in Narmada valley both of the surface water in
the streams as well the underground water, the project/work
plan has been duly submitted by the Chief Engineer, Bodi to
Regional Director, Central Ground Water Board, Bhopal (M.P.)

for its approval. The copy of the work plan dated 06/08/2021
is marked and filed herewith as ANNEXURE R-2/4

Further three projects are proposed in District Dindori
upstream to Rani Avanti Bai Lodhi Sagar (Bairagi) Project.
The projects will be operational subject to the issuance of the
environmental clearance by MPSEIAA. The details of the
status of environmental clearance for the ongoing projects in

District Dindori is marked and filed herewith as ANNEXURE
R-2/5

4. In the light of judicial and factual matrix of the matter the point
wise reply may kindly be taken on record and the Hon’ble Tribunal

may pass appropriate order in this matter in favour of the

answering respondent.

5. An Affidavit in support is filed herewith.

BHOPAL

SUBMITTED BY,

RESPONDENTS

TIWROUGH,

(SACHIN K. VERMA ADV)

DATE: 08/08/2023 COUNSEL FOR THE RESPONDENTS NO. 2
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, \/,’gf_r\/
PRINCIPAL BENCH AT NEW DELHI
O.A. NO. 585/2022 NOTARIAL

IN THE MATTER OF:

APPLICANT: Samayak Jain & Ors.
//VERSUS//
RESPONDENT: State of Madhya Pradesh & Ors.

AFFIDAVIT

I, Dinesh Kumar Sharma, aged about 58 years, S/o Shri D.P Sharma,

posted as Executive Engineer (M.P.) O/o Narmada Development Division
No. 1, Dindori

under:-

(M.P.), do hereby state on oath and solemnly affirm as

That, I have been appointed as Officer Incharge on behalf of
Respondent No. 2 in the present matter and as such I am well

conversant with the facts of the case and therefore,
swear this affidavit.

competent to

That the accompanying reply has been drafted as per my
instructions and also explained to me.

That the contents of para 1 to end of accompanying reply are true
to my knowledge based upon official re
averments made th

cords and the legal
erein are true on the legal advice received and

/ o /@ﬁ;
PUSHPA PARPIY..i!l DEPONENT
U= ¢t E ST )

NGy u/ S VERIFICATION

NLOFME:

belief,

2 /C 7._\7»—\\,
. “ (S AN
Verified and signed on this 08, day of 9“&?\\*@;2023 at Bhopal
(M.P) : |
SWORN BEFORE ME e
IDENTIF|E THE Wit e e T DEPONENT
NAME.. /- o 02X

PUSHPA PARPIYANI
NOTARY /| ADVOCATE
BHOPAL (M.P.) INDIA
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ANNEX VR R-214

. @
Rt aRaSTT @ il ga A wnfig o Hiyed g T e @ & a1 fawor

il o) gRaASETR WY g a1 qalaRe, WA IR [RapR gRE Q) o arell W 7l @ IFRIR §a a1 &l @ aa afgfi
@Rl (Compensatory Afforestation) 51 Siar @ | yRasral @ G3 A ol @ aun el ez Frerr @ -

B URASFT &1 A wlaa @t 8F (RaeUR V) mf?frgjﬁ ﬁhrm & (FRw )
1 2 3 4
1 [aRer wRaw aRarsEn (SSP) 2731.000 8737.000
2 |gRw arR uReerEn (ISP) 41460.930 81435.000
3 |elwrgar uRdsrHr (OSP) 5829.850 11600.000
4 |axft srreRiE aRadeET 685.286 685.286
5 A R 4.000 4,000
6 |ohae aRarer 131.810 131.810
7 o = aRarorn 14.240 14.240
8 |ear N gRASET* 1.033 1.083
[ N — 149.230 149.230
T 51007.429 102757.649
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AN 99178

AN GTURGE a-y?_

()

Name of the forest

Forest compartment

Area planted in Number of trees
range and beat number of tree planting ha. planted in each tree
location planting location
| 2 3 4 5
! Range-Dindori Beat- 214 20 20000
Madhopur (A)
2 Range-Dindori Beat- 214 20 20000
Madhopur (B)
3 Range-Dindori 1344 35 3500
Beat- Mudki
4 Range-Dindori 1397 40 4000
Beat- Kala Padariya
S Range-Dindori 1398 25 2500
Beat- Kala Padariya
6 Range-Dindori 245 5 3000
Beat- Jogitikriya
4 Range-Dindori 1399 32.6 3260
Beat- Mudki
8 Range-Dindori 1399 28.7 1800
.Beat- Mudki
9 Range - Bajag, Beat - 538 10 10000
Khaparipani
10 Range - Bajag, Beat - 561 5 1750
Chanda
1 Range - Bajag, Beat - 563 25 2500
Chanda
12 Range - Bajag, Beat - 489A 25 500
Khapripani East
13 Range - Bajag, Beat - 490A 45.12 4820
Khapripani East
14 Range - Bajag, Beat - 01606 14.90 930
Dullopur
15 Range - Bajag, Beat - 563A 40.46 2500
Chanda
16 Range - Karanjia East 841 30 30000
Beat - Khurkhuridadar
17 Range - Karanjia East 840 12 12000
Beat -
18 Range - Karanjia East 846 12 12000
Beat -
19 Range - Karanjia East 852 4 4000
Beat -
20 Range - Karanjia East 847 22 1375
Beat -
21 Range - Karanjia East 808 10 10000
Beat -
22 Range- Mehandwani 873 A 25 25000
Beat-Salaiya
23 Range- Mehandwani 873 A 25 25000 _J
Beat-Salaiya

F:\2 july New 1 to 17 format others\316 SITE 02 JULY 2017
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S.No Name of the forest Forest compartment Area planted in Number of trees
range and beat number of tree planting ha. . planted in each tree
location ' planting location
1 2 3 4 5
24 Range- Mehandwani 910 8 8000
Beat-Bahadur .
25 Range- Mehandwani 0-1756 21 21000
Beat-Salaiya
26 Range- Mehandwani 0-1682 5 5000
Beat-Bahadur
27 Range-Mehandwani 0-1814 5 5000
Beat-Mehandwani
28 Range-Mehandwani 0-1725 10 10000
Beat-Mehandwani
29 Range-Mehandwani 990 A 10 9600
Beat-Dadargaon :
30 Range-Mehandwani 870 A 36 3600
Beat-Kutrai
31 Range-Mehandwani 0-1766 10.4 1040
Beat-chiraipani
32 Range-Mehandwani 900 18.3 1800
Beat-Naigher
33 Range- Mehandwani 0-1776 12.6 1260
Beat-Salaiya
34 Range- Mehandwani 0-1696 10.38 1040
Beat-Harratola
35 Range-Mehandwani 0-1807 19.07 . 1230
Beat-Dadargaon .
36 Range-Mehandwani 922 41.65 2600
Beat-Jarguda
37 Range-Mehandwani 924 13 850
Beat-Jarguda
38 Range-North Samnapur 365 20 20000
Beat-Simardha
39 Range-North Samnapur 324, 325 20 20000
Beat-Padariya
40 Range-North Samnapur 380 25 27500
Beat-Manikpur (A)
41 Range-North Samnapur 380 25 27500
Beat-Manikpur (B) .
42 Range-North Samnapur 342 25 27500
Beat-Madhopur
43 Range-North Samnapur 342 25 27500
Beat-Madhopur
44 Range-North Samnapur 0-1525 12.8 12800
Beat-Bondar
45 Range-North Samnapur 344 0.55 5500
Beat- Bijhori
46 Range-North Samnapur 382 32.42 3240
Beat- Titrahai
47 |Range-North Samnapur- 382 23.54 1400
Beat Titrahi
48 Range Shahpur Beat- 151 25 25000
Hinota

F:\2 july New 1 to 17 format others\316 SITE 02 JULY 2017



.él0812023

260

@

3
S.No. Name of the forest Forest compartment | Area planted in Number of trees
range and beat number of tree planting ha. planted in each tree
location o planting location
1 2 3 4 5
49 Range-Shahpur Beat- OA-1352 30.5 3050
Ghushiya
50 Range-Shahpur OA-1350 13.85 870
Beat-Rakariya
51 Range- West karanjiya 01619 11.23 700
Beat- Parsel
52 Range- West karanjiya 637 13.85 870
Beat- Gwari
53 Range- Shahpura 1110 5 3125
Beat- Rachho
54 Range-Shahpura Beat 1025 5 3125
Khurshipar
55 Range- Shahpura Beat - 35 5 3125
Bijori .
56 Rage- Shahpura Beat - 0-1284 5 3125
Bastra
57 Range- Shahpura Beat - 48 25 2500
Chandwabhi
58 Range- Shahpura Beat- 49 25 2500
Chandwabhi
59 Range- Shahpura Beat- 1020 25.27 1580
Khurshipar
60 Range- Shahpura Beat- 1117 25.42 1590
Amthera - -
61 Range- Shahpura Beat- 1116 11.25 700
Bargaonn
62 Range- Shahpura Beat- 59 27.6 1700
Shahpura
63 Range- Amarpur  Beat 271 20 20000
- Kisalpuri
64 Range-Amarpur 0-1416 5 1000
Beat- Haratola
65 Range- Amarpur 269 33.25 3550
Beat-Amarpur
66 Range- Amarpur  Beat 313 17.6 1760
Mohanjhir i
67 Range- Amarpur  Beat 0-1459, 1460 33.25 2070
Mohanjhir
08 Range- Amarpur Beat- 0-1467 17.44 1090
Bhanpur
69 Range- Amarpur  Beat 309, 310 28 4600
Batiya
70 Range- Amarpur  Beat- 302, 303 50 3125
Nighori
71 Range- Amarpur Beat- 298, 299 22 1370
Pipariya
72 Range-Mehandwani 875 43.32 10000
Beat-Hirdepur
73 Range- Mehandwani 873 43.89 10000
Beat-Salaiya ;J

F:\2 july New 1 to 17 format others\316 SITE 02 JULY 2017
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Name of the forest

Forest compartment

Area planted in

Number of trees
range and beat number of tree planting ha. planted in each tree
location ' planting location
‘ 1 \ p) 3 4 5
74 Range- Mehandwani 1701,1702,1703, 8 8500
\ \ Beat-Harratola
75 Range-Mehandwani 0-1747 TO 0-1751 23.62 13000
\ Beat-Naigher
76 Range-Mehandwani 0-1801 6 6000
Beat-Kutrai
7 Range-Mehandwani 0-1843 7.5 7500
Beat-Kutrai
® Range-Mehandwani 879 8 8000
Beat-chiraipani
79 Range-Mehandwani 987 10 10000
Beat-Matiyari
80 Range-Mehandwani 990 A 10 10000
Beat-Dadargaon
81 Range-Shahpur Beat- 0A-1333 35.55 10500
PatKuhi
82 Range-Shahpur Beat- OA-1347 4.00 17000
Balpur
83 Range-Shahpur Beat- OA-1349 4.00 17000
Balpur
84 Range-Shahpur Beat- 23 17.40 3000
Rachho
85 Range- Shahpura 28 6.00 10000
Beat- Podi I
86 Range- Shahpura Beat - 58 7.00 14000
Amthera .
87 Range- Shahpura Beat - 73 6.00 12000
Bichiya
88 Range-Shahpura Beat - 79 7.00 14000
Kohani
39 Range-Shahpura Beat- 1098 5.00 8000
Racho
90 Range- Shahpura Beat - 6 7.00 12000
Magartagar
91 Range- Shahpura Beat- 68 49.22 5000
Bichhiya
92 Range- Shahpura Beat- 70 50.37 5000
Bichhiya
93 Range- Shahpura Beat- 1238 51.27 8000
Bastara
94 Range- Shahpura Beat- 1061, 1062, 1063 26.09 5000
Khitola
95 Range- Shahpura Beat- | 1288, 1289, 1290, 1291, 32.07 7500
Khurshipar 1292
96 Range- Shahpura Beat- 1144-1148 38.19 3000
Shahpura
97 Range- Shahpura Beat- 1064-1066 16.10 6000
Dharegaon
L()x Range- Shahpura Beat- | 1189, 1191, 1192, 1193 39.11 5000
Slithar

F:\2 july New 1 to 17 format others\316 SITE 02 JULY 2017
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Name of the forest

S.No. Forest compartment | Area plantedin Number of trees
range and beat number of tree planting ha. planted in each tree
location ' planting location
v 2 3 4 5
99 Range- Amarpur 272 30.37 9000
V \ Beat- Kisalpuri
100 \Range- Amarpur  Beat 269 15.24 15000
{ Amarpur
r 101 \ Range- Amarpur Beat- 274 23.95 7000
Chandpur
( 102 \ Range- Amarpur 267 32.16 9000
Beat-Manpur
103 Range- Amarpur 281 52.71 15000
Beat-Ghughari
104 Range- Amarpur  BeatH 271 32.96 10000
Kisalpuri
105 |Range- Amarpur  Beat- 291 53.48 15000
Mohanjhir
106 Range- Amarpur 270 23.14 7000
Beat-Kisalpuri
107 Range- Amarpur 1419, 1424 31.51 9000
Beat -Mohanijhir
108 Range- Amarpur -°1484, 1485 24.85 7500
Beat- Bhanpur
109 Range- Amarpur 1417 5.00 10525
Beat- Ghughri .
| Total 2309.07 896545
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Points to be adhered/Checklist for Evaluation Proposals in respect of PMKSY-
HKKP-GW Scheme

Item

SUNO——

Response to be filled (Pl indicate  Remarks. Ifany

- page no. of the proposal of each

response kvgfcﬁe»a.cﬁwi_te_m)

' GENERAL INFORMATlON 7
| Name of the implementing
agency/state department responsible

for executing project, its address,l

' contact nos. email etc.

Name & contact details of the nodal |

M.P: Water Resources Deptt.

Dr. U B.S. Panhar

2 |
officer responsiktle for | Superintending Engineer ; i
" execution/monitoring of state | Survey & Investigation Circle ‘ {
department responsible for executing | Jabalpur '
project, address, contact nos. email | Mob.No. 9435443090
| ete. " Landline No. 0761-2970053
| B - | Email: sesandicirclegmail.com - j
? l Total cost of proposal (Rs. In Crore) 11706.01 Crores v . |
"4, : Proposed period/duration of | 04 years !
| | Implementation of the project i
5. | Total number of farmers proposed to | As on date, the number of farmers | '
' ’ be benefitted proposed to be benefitted, is not
Type of Farmers finalized. The application form from ; [
. Marginal (SC/ST/Women/General) the farmers are to be collected ‘
 Small (SC/ST/Women/General) after publicities of scheme.
Note: | The list will be finalized by
! i. Marginal Farmer: Farmer cultivating I committee constituted by Distt.
| | (as owner) agricultural land upto 1 Ha. | Collector.
| ii. Small Farmer: Farmer cultivating (as ;
l ' owner) agricultural land between 1 to T
‘ | 2 Ha. i
6. : Number  of individual farmers | f
. | proposed to be benefitted
7. ' Number of farmers in cluster |
— proposed to be benefitted L B
8. ' Total additional Ground water based | 49879 Hect.
,  irrigated area proposed (inHa) | o
9. | Total State share committed (Rs. In | 682.40 Crore : i
. Crore) ;
' 10. | Total Central assistance sought (Rs. In | 1023.61 Crores
| | Crore) :
| ELIGIBILITY CRETERIA 1
11 | What is ratio of CA/SS prooosed | 60:40 a -
| , (60:40/90:10) ; ‘
12 i I. Whether Proposal/DPRs have been Admnmstratlve Approvwl issued by ! Lopy of order
| approved from STAC (Yes/No) | Govt. of Madhya Pradesh vide Item | No. 22(A)/98/
! ! No.13 dated 22.12.2020. ' MPS/31/1549
! ! dated 26.12.2020
is enclosed. :
. Whether Proposal/DPRs have been |
| _approved from SLSC (Yes/No) Y("
13 I. Whether RD/HOO CGWB is member | Yes -

of 5LSC (Yes/No)

N




;"" 3 Whother RD/HoO CGWSB is an\}Tt&(TT"zGT s=——Se=———r 5K
o member of STAC (Yes/No) ' "

ot e st o

I "14 " Whether minutes of SLSC l‘nc(,‘tln'ga7 for | Yes
B | approval of the proposal appended |
f {r ‘ (Yes/No) |
15, | Whether Project or scheme is part of | Yes
DIP/SIP }
| ' (Yes/No)
!lf no reasons thereof and tentative
| plan for compliance | - B ]
}'16. i, Whether area under proposal is | No ‘ - *

already being under taken in any other
State/Centrally funded irrigation
scheme. It so, pl. specify. *
i Whether area falls under command ?
area of schemes of Major/Medium/ '
GMI/ SMI/Lift irrigation etc. (Yes/No) ’
' Note: Kindly ensure that duplicity of 1
proposal shall be strictly avoided and
certified by Nodal Officers of State |

|
|
—

| Govt. counter signed by RD, CGWB. | o e

| 17. :What is the Category of GW Safe

. development as per latest GWRE

l ’ (approved by State/Central Govt.)
! (OE/Critical/Semi-CriticaI/State/

|
- | Unclassified) Pl. specify.
! 18. 3 Approx. 20.50%

—

et

74.5% to 64.2%

Development in percentage
| (asper ’9&???.,§BPVO.YSF?.§MWB.E byGgoy) —
19, Expected Stage of Ground Water |
Development after implementation of f |
scheme(s) and enhancement of GW a ,
draft.

! Note: Post project GW Draft should
’ not exceed 70% Stage of GW
development for assessment unit. |
| {Sample computation is annexed as
ready reference.
' pl indicate average Pre-monsoon
| ground water level for last 5 years

'9.34 mbg!

N
o

5 (less than 15 mbgl) I ]

ri Pl. indicate annual average rainfall of | 1120.7 mm

! the area (more than 750 mm) ;

| 22. Pl indicate type of Beneficiaries | Small & Marginal 3

|| (small/ Marginal farmers- Pl specify) | |

[2 | Pl indicate other category of SC/ST/Women |

| beneficiary

| (SC/ST/Women/Others- Please i
specify) I I ] 7 ?

}' PROPOSAL/ DPRs COST COMPONENT [ —

I'24. What are administrative costs, if any | 1.689 Crores |

l (It should not exceed 1% of the project |

cost)

{

J\'\\‘i
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," rw—hthor ‘administrative costs area | No R
over and above the project cost "'
(Yes/No) |
- e —— — —_— — —_— |
2(;- "Whother share is as per guidelines | Yes s=lemm=—————1 "
‘ (Yes/No) ‘ ‘
27 Whether Budget provision hae been | Yes ,
made in State Budget for 2021-22 as | 3
| per State share (Yes/No) ) ‘ E
28, What is the amount of first release | 137.40 Crores , '
sought in the proposal (-60% of CA) ‘[ E
Rs. In crore i
29. Whether amount sought is as per | Yes ; i
| guidelines (Yes/No) ) b i _—
30. indicate break up costs of each : i
component proposed l
a) construction of ground water | 651.018 Crores ]
abstraction structure '
b) cost of pump (Solar/Electrical) 407.163 Crores ,
c) water supply pipe of length upto 54,399 Crores :
200m and '
d) investigation cost for site selection 76.168 Crores |
for well .
Note: Cost of each item is admissible 5
as per Para 6 of Guidelines. Costs over
and above shall have to be adsorbed
B by the State Government |
31. Whether Costs proposed are within | Yes
the maximum cost norms of
Operational Guidelines? {Yes/No)
32. In case cost exceeds the norms, | Not applicable, since cost of |
whether State has given certification | structures within the norms as per
that Costs of proposal exceeding the revised guideline '
cost norms (refer Table: 1 of |
operational  Guidelines) shall  be
absorbed by the respective State Govt.
from their own budgetary I
- prowsnons/Slate share. (ch/No) - “__ I
33. Whether proposal inclides cost of | Cost of land is not tincluded in the | 7
land (pl. specify) proposal ‘ :
Note: Cost of land will not be ‘ ;
considered for funded under the , 5
| scheme by GOI. B | R —— i ‘,
B PROJECT DESIGN _ E _*
34. Hydrogeology of the area (Hard/Soft | Hard and Soft ' f
| Rock) el | |
35. Type of Well/structures proposed Tube well (ordinary) o 4}_,,,____‘_._,
9DW/BW/TW/DCB/Other- pl. specify) | Tube well (part-assemble) i
Tube well (Gravel pack) { [
Dug cum bore well i E
| | Dugwell l i
36. Total number of well/structure 27203 S "T—’ -]
proposed ‘ |

%&%ﬁ



—
o

F37.
with respect of hydro geological sctup

|
; ~examined/
|
|

liter/day)

! proposed Command of each well (in

' ththor'l_-(;sﬂ)iftw of Well/ Structure

38. | Expected Yield/Discharge of Well (in | Dug well = 18000 Lit/day

’ Yc26 -

|

| Dug cum bore well - 30000 Lit/day
| All type of tube well- 72000 Lit/day
| Dug well - 1 Hec. T

39.
- ha) Dug cum borewell - 1 Hec.
* ' Tube well (ord) - 2 Hec.

‘. .‘ Tub well (part Assembly) — 2 Hec. !

ik | i | Tube well (Gravel punc) -2 Hec.
| 40. | Total additional command are to be | 49879 Hect. ” ,
irrigated including cluster, if any (in | !
oy | |
.rdl. otal command proposed area to be | 49879 Hect. ' }
covered with GW irrigation after | |
| | implementation _________ == —
a2 Total number of Electrical pumps | 20016 {
| |poposed L I ]
|43. | Total number of Solar pumps | 7187 [ l
| |proposed L I ASS—
| 44. Whether the proposal falls in Tribal | ;
L | Tribal/LWF/ difficult (pl. specify) | IR |
T 45. | Provisions for Water Use Efficiencies/ | Yes l
| Conservation practices (Yes/No) — ,,_,J
"a6. | Percentage of Solar pumps and | 25:75 |
- J.E':estﬁca'ﬂpump_s in cluster/proposal | i i B I ——
i | CERTIFICATES/ASSURANCES ) | -
| 47. | Whether ay provisions for utilizing | Yes |
l | NRM Component of MGNREGS made/ ‘ :
i (yes/No) I : | |
| 48. \ Are Micro Irrigation Funds corpus | Yes, MGNREGA, Agriculture, Rural | :
\ | proposed to be utilized/ PI. specify. __| Development Department | i
i}t@. B _Any other effort proposed by state in The Grounag Water conservation f
| ' regard to water use | will be followed through MGNRE |
| efficiency/conservation — pl. specify. GA and other state agency. ]
S0 IWhether proposal contains proper Monitoring of ground waterlevelssi \
i ‘ monitoring of ground water levels- Pl. | carried out constantly through l {
| | specify. monitoring of water level of PW ' f
| | (Permanent observation well) and 1 !
;____L__..._ s o Piezometer in State. ‘, _*
| 51. Whether Joint Agreement between Joint agreement will be provided |
', Individual farmer and State Govt. (Line | after agreement. ;
1 | department) is enclosed as per format 1
o ltesNo) B
52. Joint Agreement between farmers of !
Water User association (WUA), if any ‘
| and State Govt. (Line department) is i

are on

53. 1 Whether assets created
e i Government land’ (Yes/No) B

| 54. | Compliance of assurances as pef pPara
| 8 of guidelines — Duly signed by Nodal

l Ofﬂcer_(_Yes/No)

| enclosed as per format. (Yes/No/NA)

l\'fo, assets Wiirbe—créated én.
farmers land. o
Copy of certificate attached.




56. | Has the ™MOU has been signed | Will be signed after sanctioning of

270

55. l ertificate to be given by State | Yes
" Government for further maintenance
| after creation of structure as per Para ’
| 6{(v) of Guidelines.

| | between State Government and | the scheme
i | CGWB (as authorized by MOWR) in
prescribed format

I
1
|
|
[

\i}, \Any other relevant information — Pl

specify (attach annexure, if required) [ _j

Specific comments of RDs on number of tube well/water structures proposed, its feasibility, based on the
availability of ground water, hydraulic properties of aquifer, yield capacity and unit draft of well etc. (Pl.
add separate page, if required)

(1) The project proposal is scrutinized. It is as per the revised guideline of MPKSY HKKP G.W.

(2) The ground water structures suggested are feasible.

(3) The G.W. Development ranges from 10.3% in Dindori District to 45.5% in Singroli Distict.
Overall the stage of G.W. Development for all the five district is approximate 20.5%.
Proposal may be approved.

(Signature of Regional Director/HOO, Region, CGWB,

(Name & Seal of Regional Director/HOO, Region, CGWB,

atar Board
Note: The check-list with a sample calculation for preparation of a%@ﬁm%mwmsﬁ%l
been prepared with an aim to expedite the finalization of such proposals and also to reduce
queries/observations at the level of approving authority. This may be taken as a guideline and the State
Govt/RDs of CGWB may accordingly follow them while preparing/finalization of the proposals. In case of
any discrepancy between this checklist and the provisions of the operational guidelines, the latter shall

prevail.

g
3
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©

Office of the Superintending Engineer
Survey & Investigation Circle
Jabalpur

Memo No. 5T & /PMKSY/Jabalpur pate: [1/08/202]

CERTIFICATE

In compliance of points 54, Checklist for Evaluation of Proposals in respect of
PMKSY-HKKP-GW Scheme. It is certified that assurance as per Para 8 of guidelines will

be compliance by State Govt. of M.P.
Lfv/f”:‘z_///
Nodal Officpr PMKSY- HKKP/

Superintending Engineer
Survey & Investigation Circle
Jabalpur

N
\ % "’V\
Chief Enginee\n\? ODHI)

Water Resources Department
Bhopal
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Status of Environmental Clearances for ongoing Projects Distt. Dindori U/S to Rani Avanti Bai Lodhi Sagar (Baragi) Project ‘Qg )

- Date of Submission | Date of Hearing for siibmission of Wheather Issuance
Siasie ETrlect Status of Administrative of Application to Environmental Issue of TOR Complaince Report of Environmental Status of Work
Approval SEIAA Clearance Clearance
2 | 3 | 4 I 5 6 7 8 5 |
Not Started For Want
NVDD Vide Letter No-31- i iities |of Environmental
U N Previous activities
pper Narmada 1,5 5020/27-1 Bhopal Dated 08.01.2023 22.02.2023 Under Process | Under Process Clearance
Project under process
05.08.2021
Not Started For Want
Raghavpur NVDD Vide Letter No-31- Previous activities of Environmental
2 [Multipurpose 10/2020/27-1 Bhopal Dated 06.03.2023 21.03.2023 Under Process Under Process darprocess Clearance
Project 06.08.2021 HRCEFprose
Not Started For Want
Basania NVDD Vide Letter No-31- previous activities of Environmental
3 |Multipurpose 09/2020/27-1 Bhopal Dated 06.01.2023 25.01.2023 Under Process Under Process d Clearance
Project 06.08.2021 uncer process




